
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI

OA/XX)?^W?9«C8Na 1555 1991
n. S, Agqarwal Ms. Goswami

COUNSELAPPLICANT (S)

U.O.I.
RESPONDENT (S)

Office Report

VERSUS

COUNSEL

Orders

Page-No.
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None present for the applicant. The matter
be listed before the Bench on 16.7.1991.

( I. )
Member (A)

( T. S. Oberoi )
Member (J)

Vteteati iHl-ss G«siiaai, cmi
appliiaat i.

f«r tiie

WssH^f tius Jlsssjnnefl covas^ facir ttSie applicant

rhe applicaw in this case was reraoved from/service

vide disciminary autnority's Jrder dated 32,2,91

He has filed an ^peal t. :



Date

OA-1555/91

Orders

16.7.1991.

Presents Miss Sandiiya Goswaiui, counsel for the
applicaHt,

Heard the learned counsel ior the

applicant. The applicant in this case was

remo'ved from service vide disciplinary authority'

order dated 22.2.1991. He filed,an appeal

on 4.3.91 to the Secretary, Department of

Scipice Si Technology. Tiiis has been disposed of

by the respondents vide their memorandum dated
V

15.4.91 (Annexure 5 to the application) statiag

that no appeal lies ivith the Secretary of the

Department.2-It observed that the applicant

is a Group officer ana in his case appeal

would lie only with the President. The learned

counsel at this stage submitted that she would

like to ivithdraw the case with liberty to file

a fresh application, if so advised.

Accordingly, the OA is disposed of, as

witndrawn.

(I.K. RAS<}fOTRA)
MBlBjER(A)
16.7.91.

Alh'
(RAM PAL SINGH)

VICE, CHAIRMAN
16.7.91.


